
 

 

CENTRAL COUNCIL FOR RESEARCH IN UNANI MEDICINE 
61-65, Institutional Area, Opp. D-Block, Janakpuri, Delhi-110058  

(Ministry of Ayush, Government of India)      
 

Applications are invited from candidates fulfilling the eligibility conditions for filling up the 
following purely contractual post in the Central Council for Research in Unani Medicine, an Autonomous 
Organization under the Ministry of Ayush. Only those candidates who are found eligible as per the 
criteria will be called for the Interview, for which the date and time will be intimated in due course. 
Eligible candidates may submit their applications in the prescribed format (which may be downloaded 
from the website of the Council(www.ccrum.res.in) along with copies of educational and experience 
certificates to the Director General, CCRUM, Hqrs., 61-65, Institutional Area, opposite D-Block, Janakpuri, 
Delhi-110058 within the 15 days of the issue of this advertisement.  

General Conditions: 

1. The selection will be made for the headquarters as indicated in the advertisement. Once posted, the 
candidate will not normally be transferred. However, the Council reserves the right to transfer 
candidate in any other Institutes/Units of the Council. 

2. The eligibility of the candidates will be determined as on the closing date of receipt of applications. 
3. Applications with incomplete documents will not be entertained. 
4. The candidate, if employed with any Autonomous/Govt./PSUs/attached subordinate offices, may 

bring NOC from their employer at the time of interview. 
5. The competent authority reserves the right to postpone/cancel the recruitment exercise at any stage. 
6. The selected candidate shall have no claim for appointment on regular basis by virtue of their being 

engaged on contractual basis.  
7. Interested candidates may also, in their own interest, ensure that they fulfil the eligibility conditions.  
8. Candidates are requested to see Council’s website (http://ccrum.res.in) on regular basis for any 

announcement in this regard.  
9. No TA/DA will be admissible for attending interview. 
10. Canvassing in any form OR on behalf of a candidate will be a disqualification.  

 
-Sd- 

Assistant Director (Admn.) 
for and on behalf of Director General, CCRUM  

S.no Name of the post Eligibility Criteria 
1.  Consultant (Legal) Retired Officer from the level of Section Officer/Under 

Secretary/Deputy Secretary/Director  or equivalent in the Govt. of 
India/State Govt./attached Subordinate Offices/PSUs/ 
Autonomous Organizations with adequate experience in Legal and 
allied matters.  

(OR) 
Graduate in Law (LLB) and having atleast 5 years post qualification 
experience in handling matters (preferably with Govt., 
Autonomous bodies) and should be well versed in dealing with the 
subject matter. 

Age Should not be more than 64 years of age. The age ceiling for 
continuation of contract shall be 65 years as on the date of renewal 
of contract. 

No. of posts 01 post 
Place of posting  New Delhi  
Tenure Initially for one year 
Consolidated Pay For retired employees: 

Last pay drawn at the time of retirement – Basic Pension + T.A (as 
per entitlement)  
(No Increment/DA will be allowed) 
Through open market: 
Rs. 50,000/- pm 

http://www.ccrum.res.in/







